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| TEM NO. 108 COURT NO. 2 SECTI ON | VA
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NQ(s). 3198 OF 2007
AGRI CULTURAL PRODUCE MARKETI NG COWMIT. Appel | ant (s)
VERSUS
BANNAMMVA & ORS. Respondent ( s)
(Wth appl n(s) for Raising additional grounds)

Dat e: 16/04/2014 Thi s Appeal was called on for hearing today.

CORAM :

HON BLE MR. JUSTICE R M LODHA

HON BLE MR, JUSTI CE SHI VA KI RTI SI NGH
For Appellant(s) Ms. Anj ana Chandrashekar, Adv.
For Respondent (s) M. B. Subrahnmanya Prasad, Adv.

M. A S. Bhasne, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Li st the matter beyond ensui ng sumer vacati on.

(Par deep Kurmar) (Renu Di wan)
AR- cum PS Court Master



